Regarding PM Awas Yojona in Sholapur Parliamentary Constituency

SUSHRI PRANITI SUSHILKUMAR SHINDE (SOLAPUR): Hon. Madam Chairperson, I
would like to draw your attention towards the PMAY scheme which is being
implemented in my state Maharashtra. Under this scheme, an exhaustive list of the
beneficiaries is circulated covering not only my constituency Solapur but also entire
Maharashtra and an approval for house is mentioned in it. But, in reality, they
cannot get houses in the particular village or area due to non-availability of ?
Gaonthan? land. But still these villagers find their names in the list of beneficiaries.

In the month of May, the Central Government had issued an order to the District
collectors to acquire land for house construction under PMAY where there is no
availability of Gaonthan land. But this order is not being implemented in
Maharashtra and the people are still deprived of the houses. This scheme is
implemented only on paper and not in reality.*
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